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RAJYA SABHA MR. CHAIRMAN : Secretary-
- General  will convey to the
Wednesday, the 27th December, 1989] | 3;‘;32‘;‘1]’5;’%?;?‘;?\3?35 ;‘fg}{)ggg
6th Pausa, 1911 (Saka) sympathy. )
The House met at eleven of the R
clock, Mr. Chairman in the Chair.
OBITUARY REFERENCE ORAL ANSWERS TO QUESTIONS
MR. CHAIRMAN : Before we weRTiwty aw “Ti & fawz ag A
take up today’s agenda, I refer 4T g &7 famieo

with profound sorrow to the passing
away of our ex-Member, Sardar
Mohan Singh, a well-known leader
from Punjab.

11 TR AxW o T
st TR [EAATAY :

e s

Sardar Mohan Singh was born
in Januwary, 1909, at Ugoke in
District Sialkot (now in Pakistan).
A graduate of the Indian Military
Academy, Dehra Dun, Sardar Mchan
Singh served as an officer in the
[ndian Army {rom 1927 1o 1941.
He, however, revolted against the
British and founded the Indian
Natwonal Army in 1941 1n South
East Asia and fought fcr India’s
independence.  After the Sccond
Wworld War, Sardar Mohan Singh
was detained in a prison at Singu-
poie. In the year 1945, he  was
brought to Red Fort in  Delhj
and was put in sohtary confinc.
ment. He was released in Muy
1946 ulong with other I.N.A. person.
nel after the historic I.N.A. trials.

FT aw-AEe qfaga Aot 48 aa
A F F

Sardar Mohan Singh  was 4
Member of this House from th®
State of Punjab from 1960 to 1966
and again trom 1972to 1978. During

wA-ad afvags wat aar dwie
qaAl (o &odlo Talgewa): ()

his tenure in this House, he evinced # () oF f3amr "ar a7 97 T
keen interest in its procecdings. ™|

Sardar Mohan Singh will be re-

membered for his services to the faazm

nation and to this House.

We deeply mourn the passing (F) ST g 1 gASAT FHW WE
away of Sardar Mohan Singh. % froe AT a9 qx el qeee
) Ihrgquist the dMeglbers toAlrise T 12 @F qmEv (ATE) 553
in their places and observe silence fro STEAT ST 3
as a mark of respect to the memory Hie i RURSUR S
of the departed. - I

(Hon. Members then stood TaWr § 92 997 A0 TA AT A13q

silence for one minute) ‘ FITT 987 Tq7 |
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(@) T (7) g7 W q@ I
A aF Tow fooohh v g

AT TG 1 gET AT Hoter

FE IF, 1991 a& F frmgr M@
a7 ) I F A, 1901 AF DA H

T &1

. TRA AT ANTIR wEET,
HTAE |l o T 994 IO § &0
frar 2 & = 9o F1 FIE R W
e TR AT T G€ & ATT AT AT
g WA T ATAT, FFAT, 1987
& Td 1 fFEr s oar Afee
qA@ET, 1987 W T TF &1 QU0 &
#1 7eq feweay, 1988 &7 faar
BT | 99 T AT F gIA F7 X 0F
W, 1991 FT feaw wmw &1 zHer
FIN I FATET T E R JT IAIEE
F gIX JgT #ET I TAHE ger
q3 a1 g% 90 I e | faered &
FX0 A8 w1 Pt @ aw g
‘Tmlwwaﬁ%ﬁm

?w% #F faator &1 gawifas '1”T=\'
et ot 7 THOE TR W Az

T 1§ 6 S, 1991 7% 9 3%
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SHRI K. P. UNNIKRISANAN:
Sir, it has been clarified in the
statement that this praject belongs
to the Delhi Administration and
it 18 only indirectly that the Union
Government comes into the picture.
The target date was fixed in Decem-
ber and probably, sometime in
mid-eightics, it was fixed for Dceem-
ber 1988. In November 1988, in a
review, it was found that it may
not be possible to siick to this
schedule and 1t was revised 1o
December 1988. I do concede there
have bezn faor too maay slippages
partly because the site was not
available and a number of services
had to be shified from the site
and also therc was a slip-up by
other contraciors and one of them
being a public s:clor undertaking.
the MPCC. So. thercforz, we have
been informed that 1t was furtier
shifted and now finally to Junc
1991, [ shall certainly convey ihe
feelings of the hon. Mcmber of
this House and try to sce whatcver
15 possible os far as the Union
Government is concarned 1o cnsure
that they stick wo this schedule.
The second question raised was that
originally it was only a sanctioncd
project for Rs. 9 crores. Later,
it was revised to Rs. 12.25 crores
and T shall collect the final figures

and layit onthe Table of the House,

ST W ATW Q1T S ¢ T AW
HAl S § AAT SR F o AR
T 3 &1 gwEAE o0 fF JF @
7 qEAT T, A7 1991 A% fafiEs
€T § ag QF a9 % g4 g1 o,
it 1 fRE &1 Fw A1, IW AR
% YT 97 21 5§ 99 #T A Ft
st A ?

P OWEANE WG ST wTaE
G fir 99, 1991 9% 9§ HAW
ST, AT 6T T AT ZAA AT HITGT
Fvar ggm 7

St awtafa . gFgE w460
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SHRI K. P. UNNIKRISHNAN:
Tthink, Thave answered the question
d within the limitations of the
ion Government, I have tried

té -explain to the hon Member,
who has been a distinguished Chief
Minister of a State and -who, knows
the parameters and the constitutional
powers c¢f the Union and the States.

SHRT RAM JETHMALANI :
Sir, I only wanted 1o ask the hon.
Minister whether in the files which
exist about this project, any action
has been taken against the erring
contractor because the last post-
ponement, according to the hon.
Minister’s answer, has becen due 10
poor performancc by the contrac-
tors.Ifthat isso,dothe files indicate
that some action has been taken
either by way of penalising the
contractor or by changing the con-
tractor 7 That is the question.

SHRI K. P. UNNIKRISHNAN:
Sir, the contract was rescinded and
a new contract was also found.
The name of the present centractor
is M/S Simplex Concrete Piles Limi-
ted.

SHRI RAOOF VALIULLAH :
Sir, in the construction of big
projects, bridges, power stations,
an agency is fixed. For instance,
the National Highway Construction
Corpcration is one of the agencies
for ‘building the National Highways.
I would like to ‘know whether the
Government is considering the for-
maticn of a Bridge Construction
Corporation or whether the bridges
on the National Highways will be
handed over to the National High-
way Construction Corporation so
that this kind of lapses of cost
escalation and time escalation do
not arise. Will .the Government
cossider that ?

. SHRIK.P. UNNIKRISHNAN:
Sir, 1 think, the hon. Member
Iabours under the illusion that this
is under the Watiomal Highways.
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It is not so. As far.the suggestion
¢hat he -has made, well, we «<an
dicuss j{ but I cannot explain the
same without a separatc notice.

'SHRI'SANTOSH BAGRODIA"
Sir, the Trans-Yamuna ccl¢nies and
towns are cxpanding very fast. In
iew of ithis, Whiat are the bridges
what are the bridges which are

under construction and  what
are the bridges which are
prepossd to be constructied over

Yamyna ?T wauld also like to know
frcm .the hen. Minister does the
Gover nt have plan-to cxpand
the ISBT or build a similar complex
in any other part of the capital 1o
-ec pe with the vast increase of inter-
state bus traffic ?

SHRI K. P. UNNIKRISHNAN :
There is anoiker question coming
up.

MR. CHAIRMAN : H. wanis
to know about any other bridge
betnge'onstructed over Yamuna. Are
you building any other bridge on
Yamuna ?

SHR1 K. P. UNNIKRISHNAN;
No. Sir.

Pakistan Senate’s resolution on with-

drawl of Indian Troops from Siachin

and demaniiog plebiscite in Jammu
and Kashmir

*42, SHRIKRISHNA KUMAR
BIRLA: Will the Minister of
EXTERNAL AFFAIRS be pleased
to state:

(a) whether Government are
aware of the resolution passed by the
‘Pakistan Senate sometime back dem-
anding immediate withdrawal of the
Indian troops from Siachin ¢nd rei-
terating its stand on plebiscite in
Jammu and Xashmir;

{b) whetherGovernment of [ndia
have taken up this matter with the
Government of Pakistan; and



